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agrees with me and he will refer the matter to the Law Commission. I say that let it be done in 
about a year. I hope the Law Commission will be able to give its Report by next year. Once that 
Report comes, certainly, we will look into it and bring about a comprehensive new set of laws on 
criminal laws. But for the present we are completing an exercise we started last year. One bit 
remains, we are completing that exercise. I request the hon. Members to pass this Bill. 

 THE VICE-CHAIRMAN (SHRI KALRAJ MISHRA): The question is: 

 That the Bill further to amend the Code of Criminal Procedure, 1973, as passed by Lok 
Sabha, be taken into consideration. 

The motion was adopted. 

 THE VICE-CHAIRMAN (SHRI KALRAJ MISHRA): We shall now take up clause by clause 
consideration of the Bill. 

Clauses 2 and 3 were added to the Bill. 

Clause 1, the Enacting Formula and the Title were added to the Bill. 

 SHRI P. CHIDAMBARAM: Sir, I move: 

 That the Bill be passed. 

The question was put and the motion was adopted. 
_________ 

[ ी उपसभापित पीठासीन हुए] 

PRIVATE MEMBERS BILLS 

The Fruit and Vegetable Board Bill, 2010 

 ी मोहन सह (उ र देश): महोदय, म ताव करता हंू िक फल  और स जय  तथा उनके उ पाद  
के िवकास, भडंारण और िवपणन के उपाय करने तथा उससे संबंिधत अथवा उसके आनुषंिगक िवषय  का 
उपबंध करने के िलए एक िवधेयक को पुर: थािपत करने की अनुमित दी जाए। 

The question was put and the motion was adopted. 

 ी मोहन सह: महोदय, म िवधेयक को पुर: थािपत करता हंू। 

The Prevention of Female Infanticide Bill, 2010 

 ी मोहन सह (उ र देश): महोदय, म ताव करता हंू िक क या िशशु-ह या रोकने के िलए उपाय 
करने और उसे कठोर शा त सिहत दंडनीय बनाने और त संस  अथवा उसके आनुषंिगक िवषय  का उपबंध 
करने के िलए एक िवधेयक को पुर: थािपत करने की अनुमित दी जाए। 

The question was put and the motion was adopted. 

 ी मोहन सह: महोदय, म िवधेयक को पुर: थािपत करता हंू। 

The Political Parties (Maintenance and Auditing of Accounts) Bill, 2010 

 ी मोहन सह (उ र देश): महोदय, म ताव करता हंू िक राजनीितक दल  के वा षक लेखाओ ंको 
तैयार करने, उनके अनुर ण तथा लेखा परी ण और त संस  अथवा उसके आनुषंिगक िवषय   का उपबधं 
करने के िलए एक िवधेयक को पुर: थािपत करने की अनुमित दी जाए। 

The question was put and the motion was adopted. 




